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ll ‘- tc\\ til lht.' ‘Al Impact Summit‘ scheduled lo ht" ltclti at Hltarat ;\l:tml;|p.|t‘i_ \t;\\

‘ 1- ih. Illlll it-,l!l.l(lZh to ZlJ.llI.ZUZ(1 and the election» of liar Council of Delhi ~:ch:dul-cd to

tic Itch: u= lltc prcnuscs of the Delhi High Court from 2|.n2.2o2t1 to Z3.U2.2tI2h. llorthlc the

( n.cl'Ju.~:t1cc has occn pleased to direct that the Nlcmbers of the Bar Pi1l'Il€S-II1-i'tIl'>Ufl tn.“
J]'l|\\‘3IlI' in their matters listed hcfort: the llon'bIe Delhi lligh Court from lh02.Z(tIh In
I3 U2 ZUZF1 through t idco .:onlL-r.-ncc

The t itlco conic-rcncc links of the llorfhlc Courts are at-zulablt: in the pdt'cau.~.c list as

wcil as under ‘Display Board‘ tab on the website of Delhi High Court.

Appearance through video conference shall be optional as all the Hon'blc Coons shall
continue to tunction in hybrid mode during the ahou: period.

,- Sr!!-
* (Rajccv Kumar Chauhan)

Registrar (IT & Sty.)
l'or Registrar Gcncral

lfrltlst. No. 01'-Z‘i1IT Ccl1iDl‘[(.‘ Dated: I4-U2-Zll2(1

Copy forwarded for information and necessary action. if any. to:
ti) The Secretary General. Supreme Court of India. New Delhi.
tiit The Secretary. Govt. of India. Ministry of Home Affairs. New Delhi.
tiiit The Secretary. Department of Justice. Ministry of Law & Justice. Govt. of India.

.\lew Delhi.
tin The Registrar-cunt-Secretary to Hon'ble the Chief Justice with the request to bring

this to the kind notice ol'Hon'ble the Chief Justice. and Private Secretaries to all the
Hon'blc Judges of this Court with the request to bring this to the kind notice of the
Hon'l:\lc Judges.

lvl All the Ld. Principal District & Sessions Judges. Delhi.
tvit Ld. Princinal Judge. Family Courts (HO) Dwarka Courts ('trmtftle1t. Dwarka New

Dclhi.
t \'iil The Principal Secretary lLaw, Justice & Legislative Affairs). Govt. of Z\'CT of

Dclhi. .\icu* Delhi.
tvtlil The ‘Member Secretary. Delhi Stalc Legal Services Authority IDSLSAL New Delhi.
tixt All the Rcgi.~'tt'ars of Delhi High Court.
tx) Joint Registrar-cum-PA lo worthy Registrar General. Delhi High Court.
txi) l‘hc Commissioner of Police. Police llcadquarters, .\lcw Dclht.
txiit The Director of Prosecution. CBI. Block No. 3. ll“ Floor. COO Complex. l..odhi

Road. .\'ew Delhi.

OFFICE QF THE PRINCIPAL_D_ISTRICT & SESSIQNS JUDGE_QI .2 ti)=EI._I4ilEe I 1N tmstwafis .. ‘°?r§mTl"/:»-3o. t f/MISC Judl.)/Ga/../zozo Dated, D(.ih1l1h0 l . -
Copy forwarded to the following for information and necessary action.

1) The Branch in-charge, R82! Branch, Central District, Tis I-Iazari Courus. Delhi with the request to display the same
0 the Notice Board and cons part of the court complex.

gz}/fie Branch-in-charge, Comp r Branch/I'l‘ Coll, Tis Ha1.ariCourt. l)clhi.
3) The Branch—in-charge, c-scwa Kendra, 'l‘is I-lazari Court. Delhi.
4) The I-tony. Secretary. Dclhi Bar Association, Tis HazariCou1't., Delhi.
5) LAYERS Section, for uploading on I.!\Yl'lRS. '\ Kif‘
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_ ___ ' " (Sanjay Ambavat)
\-¢J=-ml s - .-tdministrativc Officer (Judicial)

tvv ' Judicial Branch. Ccntral DistrictTis ilalari Court. Delhi
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